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Seizure of Watches of Chinese Origin

—_—

4000. Shri Panna Lal:
Shri Vishwa Nath Pandey:
Shri Brij Basi Lal:

Will the Minister of Finance be

pleased to state:

(a) whether it is a fact that the
Customs Authorities seized 1,500 wrist
watches stated to be of the Chinese
origin in simultaneous raids on .a
watch dealer’s shop as well as his
residence in Calcutta on the 28th July
1966; and

(b) if so, the action taken by Gov-
ernment in the matter?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) On 28th
July, 1966 the officers of the West
Bengal Central Excise Collectorate
raided the shop and residence of a
watch dealer in Calcutta and seized
828 wrist watches and 239 time-pieces
all of foreign origin. Out of these
only 6 time-pieces are of Chinese
origin.

(b) Two persons were arrested and
subsequently releaseq on bail. The
case is under investigation.
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Tax Evasion by Firms in Rudrapur

4002. Shri Madhu Limaye:
Shri Hukam Chand
Kachhavaiya:
Shri Kishen Pattnayak:
Shri Bade:
Shri Yudhvir Singh:

Will the Minister of Finance be:

pleased to state:

(a) whether his Ministry has receiv-
ed a copy of the letter dated the 5th:
May, 1966 addressed by Jagdish Prasad
Jaiswal, Rudrapur, Deoria, U.P. {0 an
opposition M.P. relating to tax evasiom
by certain firmg in Rudrapur; and

(b) if so, the action taken by Gov-
ernment in the matter',{

The Minister of Finance (Shri
Sachindra Chaudhuri); (a) Yes, Sir..

(b) The matter is being investigat--
ed by the Income-tax authorities.





